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This matter has been posted to to-day 

for final disposal at the stage of admission along 
with M.A.206/2000. It is sukinitted by Shri S.R.iisra 

on behalf of learned counsel for the petitioner 

Shri A.Kariungo that a short adjournment be given. 

As this matter has been fixed to to-day for f irial 

disposal at the admission stage, this is adjourne 
to 4.9.2000, but in consideration of sutmissions 

made by the learned counsel for both sx sides on 

the question of further continuance of stay, we 

I vacate the stay order passed on 22.12.1999. 
Hand over copies of orders to learned 

	

counsel for both sides. 	 .44 
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